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fIX aid in connection with family planning 
CIDlpaign ; 

(b) if so,' the names of the members 
of the Panel ; and 

(c) the reaction of Government thereto? 

The Minister of Health and 
Family Planning (Dr. Snshila Nayar): (a) 
to (c). No, Sir, the UNICEF did not 
let up any. panel specifically for study 
India'. plea for aid in connection with 
ito family planning programme though 
it had asked its Executive Director and 
a Working Party to examine thc general 
que.tion as to how far the UNICEF shou 
accept for consideration requests for 
... i.tance to family planning programme 
fOr indiVidual countries interested in the 
subject. The consideration of this ques-
tiQn has been deferred untill the 1967 
lenion of the Executive Board. The 
UNICEF at present is not w 
_iot Family Planning Projects as such. 
However, they will continue to help 
Maternal 8< Child Health Projects and 
as India has integrated Family Planning 
With Maternal & Child Health & We!fare 
Programmeo, the UNICEF assistance will 
be available for the total M. C. H. Pro-
cramme including Family Planning. 

from Nqarjun .... ar 
Project 

3652. Shri KolIa VeDkaiah : Will the 
Minister of Irrigation and Power be 
pleased to state 

(a) Whethel Government propose to 
.0 n from N agar-

junasagar Project this year; 

(b) if so, the date from which ware 
will be oupplied; 

(c) the areas to which water is to 
Ioe .upplied for irription; and 

(d) tb" financial and other assiotance 
Jiven to the Iti,am for preparing and' 
le'rel\inl the fields for irrigation ? 

The Mini.ter of IrrigatiOll aad 
Power (Shri Fakhruddin Ahmed) : 
(I) Ye •• 

(b) Water was let into both the Right 
and the Left Bank Canals on 3·8·66 
on a trial basis. Formal inauguration 
of the canals is expected to take place 
shortly. 

(c) Water will be supplied to an aya-
cut of 5' 79 lakh acres of which 4' 92 lakh 
acres will be irrigated from the Right 
Bank Canal and 0·87 lakh acre. from 
the Left Bank Canal during this year. 

(d) Up to the end of June, 1966 loans 
amounting to Rs. 4,60,75,000 were dis-
bursed to the ryots by the Central Land 

Mortgage Bank, Andhra Pradesh. In 
addition, the Bank has also sanctioned 
an amount of Rs. 16,38,070 to 98 cul-
tivators for the purchase of tractors. 

Completion of Nagarlnaa •• gar 
Reren-olr 

~653. Shri Kolla Venbiah 
Shri M. N. SwamJ : 

Will the Minister of Irrigation ... d 
Power be pleased to state : 

(a) whether N agarjunasagar res-
ervoir h .. been completed; 

(b) if not, when it will be Completed; 

(c) the stage .of construction of the 
Nagarjunasagar dam at preBent; 

(d) whether the Government of Andhra 
Pradesh has requested for any loan Or 
aid for the completion of the dam this 
year; 

(e) if so, the amount requested for; 
and 

(l) whether it was sanctioned by 
Government and if so, when and if not 
the reason. for delay ? 

The Miaister of Irrigatioa and 
Power (Shrl FakhrudcllD Ahmed): Ca) 
Not yet. /. 
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(b) The dam will be substantiallY 
completed in 1967. Canals will t:e CCffi-

pleted by 1970-71. 

(c) The construction of the Dam 
is in steady progress. 94% of the maso-
nry and concrete work had heen com-
pleted and 86% and 50% of the earth 
work on right and left earth Dars res-
pective�y have also been completed. 

(d) Yes. 

(e) Rs. 12 crores in addition to the 
provision of Rs. 8·5 crores already made 
during the current year. 

(f) The matter is under consideration. 

Report or.CoD1D1is.ioner Cor Scheduled 
Castes and Scheduled Tribes 

:UlS4. Shrimad Renw.a Ray: 
Shri D. D. Puri: 

Will the Minister of Planning and 
Social Welfare be pleased to state: 

Ca) whether Government have 
studied the latest report of the Commissioner 
for Scheduled Castes and Scheduled 
Tribes; and 

(b) if so, the steps being taken to imple-
ment the recommendations ? 

The Deputy Minister in the De-
partment DC Social Welfare (Shrimad 
Chandrasekhar): (a) and (b). The Report 
is under examination. 

Ceiling on Urban Property 

26SS. Shri KoIla Venkaiah: 
Shri M. Malaichami: 

Wilt the .Minister of Planning and 
Social Welfare be pleased to refer to the 
reply given to Unstarred Question No. 
4868 on the 5th May, 19~6 and state: 

Ca) wh'th,r G~vcrnment have since 
examined the issues raised by the proposal 
of fixing a ceiling on urban property; 

(b) if so, the issues examined; 

(c) the decisions taken on the issues; 
n 1 

1370(Ai)LS-4. 

(d) the time by which Government 
hope to finalise its decision regarding the 
imposition of ceiling on urban property? 

The Minister oCPlanning and Soclal 
Welfare (Shri Asoka Mehta): (a) and 
(b). The Government have not yet comp-
leted the examination of the various issues 
relating to the proposal for fixing a ceiling 
on urban property. 

(c) Does not arise. 

(d) The Government could finalise its 
decision on the subject only after the exa-
mination of the various issues involved, 
has been completed. 
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